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=, Starred Luesiion NOoe s 10,5 wore orally answercd and

Suctlementarics thermon., Leplies "o ~uestiion No.g ard
7 were laid on +ho

Sble of the Esuse .-

P Reply +to uns:arrcd
Pfcrhe iHouse,

~uestion No. 1 was laid on vhe Tarle

=S Shri Ram Bhaj Pr
Advisory Committeac,

CESSTTON OF BRI CH OWUDnTVEL SHE

== Shri Jzv Parvocoh Chandia raised a cucstion of Rreach of
Privilege reoarding non-inclusion of Membere of Delhi
Vidhan sabha in Plannin- Poa~d, rIon'kle Sreaker cave
his miling disallovins *ho no+ice of cuestion of mrivilege

L]
(Chief Minister bv wav of inervention informmed the

louse thai siz MIAs ha¥ebern included in the Plannirg
Beoard),

£2CL.L M.ITICN UND., SULL 259 :

®» ° The felloviny Members macc Special Mértion under Rule
25%:~
e Lle Shri Prem Sinch

2. Shri Swaroop Chand ndjan

"« Bhri Sahib Sinch Verma clazified +he Porition,
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3. 3, Shri Ramvir Singh Bidghuri
Shri Lal Bihari Tewari clarified the position.
4. Prof, P.K. Chandla
Shri Madan Lal Khurana clarified the position.,

STATEMENT BY SH. MADAN LAL KHURANA

Be Shri Madan Lal Khurana, Chief Minister made a statement
regarding atrocities inflicted upon a Harijan Girl by a
resident of DDA Flats, Savita Vihar in February, 1994
in reply to a matter raised by Shri Ramvir Singh Bidhuri
on 7¢3.1994 in the House. :

THE BUDCET 1793-74

Fe Prof. Jagdish Mukhi, Finance Minister presented a |

= statement of the estimated Receints and expenditure of
the Government of National Capital Territory of Delhi
for the period 1,12,1923 to 31341924, :

DEMAND FCR CRANTS
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8. Prof., Jadish Mukhi, Finance Minister Presented a
statement showing Demand of Grants in respect of the
Period 1.12.1993 to 31e3,1994,

MOTION OF THANKS ON LT. GOVERNCR'S ADDRESS

9. Shri Rajendra Gupta(Malviya Nagai) moved the follcwing
Motiens— -

"That an MAGdress be presented to the Lt.Governor
in the following termsi- ,

1That the Members of Vidhan Sabha assembled in
this session are deeply grateful to the L¥s
‘Governor for the address which he has been

pleas=d to deliver to Legislative Assembly on
~ithe 7th March, i7%4.! :

Shri Gyan Chand seconded the Motion.
ANNQUNCEMENT BY THE SPEAKER

O

The Speaker asked the merbers whose notiees of amend- .
ments to the Motion of Thanks had be=n cirgulated t©
indicate. the number of amendments which they wanted to
move and only those amendments would be treated as
moved of which the nurbers had been indicated by the
members and disposed of before the Motion gf Thanks was
put to the vote of the House.

Following member . took zart in the diseussions

Shri Deep Chand Bandhu(Sveech concluded)

- Discussion to continue.

1800 hrs,
The sitting of the House was adjourned tilY 14400 hxs on
Wednesday, March 2, 1994).

P.N., GUPTA
SECRETARY



